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of criticism and constant leg-pulling 
which is very often taking place in our 
country, unfortunately. Il we want 
to ensure good results and perfor- 
mance, I think, we can take up one 
or two undertakings in a year and do 
thorough study of them. But day in 
and day out, to go on criticising the 
public sector is not going to help. If 
this system oi involvement of the 
workers in the management at all 
levels is introduced and implemented, 
there is bound to be improvement; this 
wiH certainly give uS better resi 
But everytime saying that public sec- 
tor is not' performing well, pull 
legs, criticising the public sector, is 
not going to help. On the other hand, 
this will only create a;1 atmosphere of 
uncertainty and this will also demo- 
ralise those people, whosoever is in 
authority. It is true, in the initial 
stages,    we  did  not  h ner per- 
sonnel   and  technical     hands.   But  o 
the years,   the public sector has reach- 
ed that position where    we have got  

;ed personnel, from technical 
point of view; we have got our own 
personnel. There is no dearth of per- 
sonnel to serve the interests of 
public sector. Of course, there should 
be. if necessary, a competition bet- 
ween the public sector and the private 
sector. But it should be. a healthy 
competition. This should be with 
view to achieving ths sole objective 
of increasing production and meeting 
the requirements of the country. 

Two of my friends. have made some 
observations. One isr—I am not taking 
the line of the hon. Minister—there 
should be various committees for 
lining the public undertakings. 
But I feel that if we are going to have 
so many committees to go into the 
^ working 0f the various public sector 
undertakings, it is not going to serve 
any purpose because most of the time 
will be wasted only in serving these 
committees, looking after the mem- 
bers at these committees. Instead of 
this, instead -0f allowing the energies 
to be frittered away in this direction, 
I would suggest that one or two public 

sector undertakings  can  be  examined every 
year;  bH  fact,    we can take uP Ministry-
w^se.     But  we  should     give full autonomy 
to them so that they can give 'oaoi-n ance. We  
were     relieved     that the     hon. 
Prime   Minister   has   expressed   her   con- 
eern and dissatisfaction over the per- 
formance   of   the   public   sector.     She 
has f ,hat at least ten per cent return   
should   be  ensured.    I  entirely 
agree  with this suggestion. Everybody 
in this  country,    every citizen in this 
country,    has an involvement,    has    a 
•   in   ihe  public tsector.      It   is  Jiigh 
time  that  there  should be     adequate 
return for the investment made in the 
public sector.    Every efforts has to be 
made in this direction.    I am grateful 
to the hon. Minister for the steps  al- 
ien  and the  assurance given 
they will see to it that the public 
secto'-     performance     registers      improve 
e regard to -iccoantsbility 
rirofitability    and    for    this purpose 
the Government will take all possible 
measures to make the public sector an 
effective instrument for socio-economic 
growth ia this country at 'a higher    and 
faster rate. 

In  view of the  assurance  given by 
the  Minister  I   withdraw  the   Resolu- 
and  express  my sincere thanks     to 
all the hon'ble members for    making 
the   debate  more     meaningful   by      ths 
participation. 

The Resolution* leave idth 
drawn. 

RESOLUTION     RE.     FORMULATION 
OF THE SEVENTH    FIVE YEAR 

PLAN 
THE        VICE-CHAIRMAN       (SHRI 

SYED RAHMAT ALI):     Now we shall 
take  another  Resolution  of  Shri  San- 
tosh Kumar Sahu. 

SHRI SANTOSH KUMAR SAHU 
(Orissa): Sir, I beg to move the 
following Resolution:— 

*For the text- of the    Resolution vide   Debates dated the 2nd December, 198X 



295       Revolution re. formulation of   | RAJYA SABHA ]   Seventh Five-Year Plan      296 

[Shri  Santosh  Kumar  Sahu] 
'•This House is of opinion that the 

Seventh Five Year Plan should be 
so formulated that by the year 1990 
it must   provide— 

(a) every person, educated or 
uneducated, an opportunity ot 
employment or scope to work for 
earning an adequate means of 
livelihood; 

(b) house sites for all agricul- 
tural labourers and artisans 
throughout the country; 

(c) drinking water facilities in 
every village of the country; and 

(d) free and compulsory pri- 
mary education for all children in 
the country until they complete 
the  age of fourteen years." 

Sir, the whole contention of the 
Resolution is based on the idea that 
these are the primary, basic needs of 
the citizens of the country and that 
■is why I have said that these things 
Should be incorporated in the Seventh 
Five Year Plan. These are the basic 
things which the Planning Commission 
has to take into consideration because 
these things are enunciated in the 
Directive Principles of our Constitu- 
tion. In this Chapter of Directive 
Principles of State Policy; article 37 
says,    I quote:— 

"The provisions contained in this 
Part shall not be enforceable by any 
court, but the principles therein 
laid down are nevertheless funda- 
mental in the governance of the 
country and it shall be the duty of 
the State to apply these principles 
in   making, laws.'' 

So, Sir. my point is, if we have 
not achieved the desired results with- 
in the period of 30 years of planning, 
we have certainly made certain mis- 
takes which must be taken into con- 
sideration at the time of the formula- 
tion of the Seventh Five Year Plan. 
Article 41 of the same Chapter lays 
downl     j  quote:— 

"The State shall, within the 
limits of its economic capacity and 
development, make effective pro- 
vision for securing the right t° work, 
to education and to public assistance 
in cases of unemployment, old age, 
sickness and disablement, and in 
other cases of undeserved want." 

So, Sir, in article 37 we have seen 
that the Directive Principles says that 
it will be fundamental in the gover- 
nance of the country to take into con- 
sideration all the Directive Principles, 
and in article 41 the founding fathers 
or the framers of the Constitution have 
fixed the socio-economic-objective ol 
the future of our country. They have 
enunciated very clearly in the Direc- 
tive Principle^ that every person must 
have an opportunity to earn his liveli- 
hood by dint of work. This is a fund'a- 
mental thought which must be 
taken into consideration by the present 
Planning Minister. 

So far, Sir, there have been very 
many achievements in other fields but 
we have not achieved the real go'al for 
vast number of citizens, i.e. the right 
to adequate means of livelihood. It is 
foremost important for economic in- 
dependence of the people. We talk of 
political independence everywhere, but 
that is not enough. What is the funda- 
mental for economic independence? 
That is, every able man*—whatever 
sources he might have—should have 
the opportunity to work, to earn his 
livelihood. This is the first and funda- 
mental principle for economic inde- 
pendence. So, when we are thinking 
of drafting the Seventh Five Year 
Plan, the fundamental principle which 
should be taken into consideration is 
that there must be self-generating 
economy, free from dependence on- 
foreign assistance and providing em- 
ployment for all job seekers. The 
special programmes for solving the 
problem of unemployment and under- 
employment have been taken care of 
in different Plans but the greatest 
criticism is about development and 
growth of projects in different areas 
in isolation to the area developmental 
Programme. They have been of ad hoc 
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nature.    My  fundamental  emphasis  is 
an this question  of employment.    Be- 
cause we know that a man is born with 
two hands.    So in our economic psli- 
cies,    this       potential       resource     of 
human   capital  must   be   taken   as     a 
great      source   of        development     in 
national   progress   without   which     we 
will be   faltering  in  our  steps   and  it" 
will not generate so much of faith. The 
basic question is that creating aware- 
nes  of the goals in  tne    programmes 
like the NREP,    Food  for Work Pro- 
gramme,    Integrated     Rural  Develop- 
ment    Programme, has nol met    with 
very great success.    Why?    This is tlie 
question before the country today. The 
main question is that this planning for 
employment   has   not   generated   suffi- 
cient hope and faith in the people so 
as   to   vibrate   the   national   economy. 
This is because of three things. In the 
mid-term      appraisal,        already   it      is 
stated that the planning apparatus  at 
the  district   level   and   at   the   village 
level  has  to be    reoriented.      Now    we 
are giving importance to micro plann- 
ing, area planning.   We have not creat- 
ed sufficient apparatus to evaluate and 
monitor each scheme which is going to 
the rural areas.    While introducing my 
Resolution,     my   humble      submission 
would be that it is high time that in 
the Seventh Five Year Plan,    we have 
some    new    dimensions    to    the  plann- 
ing apparatus    so   that    we    can achieve 
these goals which can be achieved   by 
two    ways.      One    is,    that    the  plann- 
ing must      be people's planning.    By 
this I mean that people must feel that 
they  are participating in  such  a pro- 
gramme which will create new    hope, 
new   capital   for  the  nation   and   that 
it will create new life.    I want to give 
one example.    Suppose we take today 
the  programme  of  connecting  all the 
rivers in a mighty    irrigation scheme 
and lower all over the country,   where 
every land will be irrigated,    and we 
draw up  a  programme    for a Master 
Plan projecting the  Canal joining the 
Ganges     with     Godavari,       Cauvery, 
Mahanadi,     Narmada      and   all   those 
rivers  and' say that  by  1990  or 2000, 
AD,    every village must have cent per 
cent   irrigation,       then   there   can   be 

i motivation for all the army of people 
, to join in planning and to implement. 
We have to see that planning states 
from the villages and there is micro level 
planning, area level planning and dis- 
trict level development planning, so that 
people will take if as their own 
1 planning. Only then this planning can 
succeed as it will be formulated taking 
into consideration the local need^> and 
resources. 

Now  we   are  starting     several  pro- 
gramme in the villages like the NREP. 
Because  the  people     who   are   imple- 
menting    these programmes  have    no 
faith  in   them,  and     the  beneficiaries 
have no respectability.    I say. Sir, this 
right  to   work  is  every  citizens  birth 
right.    It is the first condition for eco- 
nomic   independence.     Unless      every- 
body has ideological faith in the plann- 
ing   programme,     it   cannot     generate 
sufficient      motive   force   among      the 
people.    I know in our Planning Com- 
mission  there  are  many experts       in 
Economics,     administration and  other 
subjects.  If we can move i ],d    mould 
the people's strength,    then there can 
really    be a    great    upsurge      in      the> 
whole country and it can create won- 
ders.    I  cite    an old    Sanskrit story for 
example once, one of the great philo- 
sophers,    who was a master of VeHas 
was crossing the  river Ganges.  When 
he entered the    boat,    he  asked   "the 
boatman;   "Do     you   know  Sanskrit?" 
He said: "No, Sir.    I am an illiterate 
man.    I do not know Sanskrit".    Then 
the philospher said:  "Your  one-fourth, 
life is  gone." Then  he asked him the 
next   question:   "Do   you   know  Vedas 
and Upanishads?"    Again the boatman 
replied:   'No,  Sir,  I do not know.  I    am; 
an     ignorant     and     illiterate     man." 
"Then  your  other half  of  the  life  is 
gone".     Like   this   only   one-fourth   °f ■ 
life remained    with the boatman.    At 
this  time the  boat  leaked   and  water 
started   gus»hing     inside.     Then     the 
boatman said, "You are versatile with 
all the knowledge. I am only left with 
a little life. But do you know the art 
of swimming?" The pandit said, "I do 
not know." Then    he said,  "All your 
life is gone, as you have no practical 
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[Shri Santosh Kumar Sahu I 
knowledge of swimming." So this has 
become Ihe result in this country of 
the economic experts and others, who 
do not study the mind of the people. 
India has a great tradition. It has 
created miracles in the past; and it 
can create miralces even today. The 
population itself is a great asset, but 
that muct be brought within fabric of 
planning; they must know that we 
are work for a national goals 
and the future    generation should be 
connected  with     this scheme so  th';t 
the whole country    will have national 
integration.    The whole country must 
know that we are wfrking towards it. 
When I say about    this    NREP Pro- 
gramme,  we are doing something for 
the    village     roads  the   infra- 
but  the  roads  ;ire    non-visible; 
they  are not to  be seen    .sometimes. 
So let  us in all the Five-Year Plans 
measure the progress and take a rea- 
attitude. 

i ttg to the basic question, the 
part of my Resolution says that 
create employment potential, with 
mass programme of providing em- 
ployment for every able-bodied per- 
ih the Seventh Five-Year Plan. 
Planning must take into considera- 
tion that it starts with the area plan- 
ning so tha-t there will be faith in the 
grass root level, then ccme to the 
question of unemployment. What is 
the problem? The population of the 
country, as per the 1981 Census, is 
(33 crores and 51 lakhs and the work- 
ing population constitutes nearly one- 
third, 33.4 per cent. As far as the 
mid term Appraisal is concerned, Mam 
quoting from the Mid-Term Apprai- 
sal which we discussed yesterday. 

"On the basis of the results of 
32nd Round Survey (1977-78) of the 
NSSO and taking into account the 
official population projects, the 
Sixth Plan estimated a need to gen- 
erate employment opportunities of 
order of 46.3 million during the 
Sixth Plan period and as against 
this, placed the employment gen- 
eration      likely    during    the Sixth 

i'Vaa    period    at 34.3    million    stand- 
ard person years." 

[Tlie   Vice Chairman  (Shrimati Mar- 
garet Alva) in the Chair] 

We also see the other side. So there 
is a gap between what was the target 
in the Sixth Five-Year Plan for gen- 
erating employment and the achieve- 
ment we are going to have. Looking 
at the other side of the question, 
there are more educated persons who' 
are becoming unemployed today. If 
we see the figures, in 673 Employ- 
ment Exchanges in the country, the 
total number of names on the live re- 
gisters by the end of October. 1982 is 
19 million, 26 iakhs and 
of which graduates and p^st-graduat- 
es constitute 9.5 per cent, above mat- 
riculation/below degree, 13 per cent, 
28.1 per cent matriculates, and 49.4 
per cent below matriculate. We in- 
cur social expenditure for education. 
So the men who are trained and high- 
ly educated must be absorbed in 
creating more national asset and in- 
crease the productivity without which 
there will be a big gap in the field 
and society will loose and we cannot 
compete with other countries. Madam, 
this is a very basic point. 

Now I will come to the second part 
of my Resolution, and that is about 
the question of house-sites for the ag- 
ricultural labourers. Madarn, be-fore 
when we were reading in 
schools ' [es, I know one of the 

. slogan was makan, i.e., House, 
Makan was one of the basic needs, 
that was the slogan. See he-'.v gigantic 
the problem is, and how much care 
we have taken about this problem. 
They have said in reply to a que. 
in. Parliament that in 1982-83 9 lakh 
and 10 thousand house-sites have been 
provided, but there still remain 4 
lakh and 64 thousand families with- 
out house-sites amongst the agricul- 
tural labourers. Here I ask a funda- 
mental question. Let us not'mix up 
too much statistics with jugglery, which 
we have become very fond of now- 
a-day..   May   I   ask   the    figures        about 
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those who have been given possession 
thereof? Probably not Many times we 
see that the Revenue authorities allot 
certain lands which are in possession 
ol other people, which are not fit for 
habitation. So, this cannot be just 
whitewashed like this. So, it is very 
fundamental that we go to the moot 
problem. Actually, the Prime Minister 
in the 20-Point Programme has tou- 
ched the basic points, the basic things:- 
ol the society, and she has emphasis- 
ed on how' to accelerate   this process. 

So also, we see the other question 
about the drinking water. Madam, 
after 30 years of Planning, it'is a pity 
that we could not provide drinking 
sr to aH the people of all the 
villages in the country. To the Starred 
question No. ISO asked on the 2nd i 
 December, 1983, in Rajya Sabha, the 
answer given  was: 

"The Planning Commission in the 
mid-term review document have ex- 
pressed fears that IOO per cent cov- 
erage of all identified problem vi- 
llages may no: be achieved by ihe 
end of the Sixth Plan period. The 
Planning Commission have estimat- 
ed that a little over 14000 villages 
may spill over in the Seventh Plan 
due to physical and financial con- 
straints. 

"(b) The Planning Commission 
have made a recommendation in 
view of the high    cost of construc- 

n and maintenance of sewerage 
schemes and the reluctance of the 
local bodies to levy proportionately 
higher taxes, most of the towns ex- 
cepting Class H cities may have to 
be provided with only low-cost sani- 
tation schemes." 

So, by the end of the Sixth Five 
Year Plan it seems from the reply to 
the question in Parliament that we 
cannot give drinking water to all the 
villages. There will be still problem 
villages in our country. But, Madam, 
I would ask the hon. Planning Min- 
ister, through you, to taks into con- 
ration in another angle. Suppose, 
after tht es? vears we co/er all these 
14,000 villages. By that time, hew 
many wells which    would    have been 

constructed decade back would be in 
existence?      I am giving an example. 
I was interested in a scheme of "Buy 
a bucket of water"     initiated by the 
London   co-operators.    They  made    a 
scheme, for providing water in    some 
villages. And they gave certain money 
to construct a well in a village in the 
Ganjam district of Orissa. The village 
well    was     constructed.     After  some 
time,  the inauguration  ceremony was 
there.      1 was going there with some 
of our co-operative friends.        When 
we went there, we saw the great zeal 
le,  thousands of people      had 
come    j,n a    procession, iind    fan    fare. 
Then I asked a question in my heart: 
V   for a well, after so many years ol 
planning, people had so much of zeal, 
what had happened of planning in the 
rural areas in all the   past years? So 
ent into ,the    basic question    how 
many wells were constructed    earlier. 
During the Plan period, upto the Sixth 
Plan, two     wells     were     constructed 
which  are  n.n-existent   because  what 
has   happened   is   that   the   wall  level 
is that    of the ground.    The    ground 
water gushes with    the mud,    in the 
rainy days and the well gets destroy- 
ed.     So, I would appeal, Madam, the 
Planning Minister should take a rea- 
listic  attitude.       If for  ten  thousand 
rupees people can     construct  a  huge 
well and    then there    is so much    of 
eagerness to see that the well is pro- 
tected,   why   should   we   not   construct 
wells of durable nature. Why this jugg- 
lery that in'all the five Iakh  villages 
we have constructed wells- That si 
tegy does not  mean     anything if the 
people do not get pure water to drink. 
So. the question would be this. Let us 
not only say tbat we are going to co 
pletc   : .ells in the Sixth arc! 
Seventh  Five  Year  Plan   but  that 
wiH -inking water at    any cost 

and see that rural projects for drink- 
ing water are good and worthy projects. 
There must be some maintenance pro- 
vision. Whether the State Governments 
bear it or the Central Government bt- 
it or (he Panclayat Samiti it does 
not matter. But these are the moot 
questions of the country today. Other- 
wise, we are not going to solve these 
problems. 



303       Resolution re. jormulation oj   I RAJYA SABHA ]   Seventh Five-year Plan       304. 

[Shri Santosh Kumar Sahul 
So also is the other point. I have al- 
ready told, Madarn, there should be 
compulsory education for all the child- 
ren ot the country until they complete 
the age of 14 years. The department 
told in. reply to a question the number 
of those who have been er rolled in the 
age group of 6 to 11 years. Their num- 
ber is 3,03,76,652, out of which the boys 
are 2,03,38,664 and girls, 2,00;37;988. 

DR.  MALCOLM     S.     ADISESHIAH 
(Nominated): Not  enrolled? 

SHRI   SANTOSH   KUMAR      SAHU: 
Yes, not enrolled. 

DR. MALCOLM    S.    ADISESHIAH: 
In primary or  upper primary? 

SHRI SANTOSH KUMAR SAHU: In 
primary. So what a gigantic task it 
would be! Of course, now they say 
they are giving importance to it. Now 
if We look at the other scene, we see 
that the all-India average of enrol- 
ment is 82 per cent. Almost 700 Iakh 
students are enrolled at the primary 
level. In many States the enrolment is 
much lower: in Madhya Pradesh, it is 
63 per cent and in Rajasthan it is 57 
per cent. Especially the enrolment of 
girls is very low. The enrolment of 
girls at the primary' and middle level 
disappointing and in some States, it is 
shocking. The all-India ratio of girls' 
enrolment was 65 per cent at the pri- 
mary level. And at other stages of edu- 
cation, many go away after enrolling 
themselves in the primary level. 
Roughly that will come to 38 per cent. 
Then there is higher education, with 
which this Resolution is not directly 
concerned. 

These are the very practical things 
which have been emphasised e> en by 
the Prime Minister in the 20-Point 
economic programme. So there must 
be realistic planning, faking Ihe pictu- 
re of the country as a Article. Now how 
is this problem going io be scved? 
For that, to my mind,    it is very im- 

portant that the beneficiaries she uld be 
organised. Social awareness be arisen. 
They must know what would be the 
projection of development program- 
me by the Centre or from the State in 
clear terms. For that there must oe 
proper monitoring and a TKoper eva- 
luation and processing by the Plan- 
ning Commission from the grassroot 
Ievel. That is why when I participated 
in the discussim yesterday ou the 
Mid-term Appraisal, I emphasised 
that there must be regional sectors of 
the Planning Commission which will 
monitor and evaluate every scheme. 
Otherwise, some places will be rema- 
ining backward while other places 
will be getting rich dividends, as a 
result of which the poorer sections 
will not get the benefit of planning 
That is the crisis of Indian plannin- 
today. That is one suggestion. 

The second  important  question  con- 
cerns the people who are implementing 
the schemes at the village level.    For 
example,   take  the     Food     f°r  Work 
proem nime.    1 have seen BDOs and other 
people behaving in a highhanded man- 
ner towards the people, as if the bene- 
ficiaries   are  going to them with  beg- 
ging bowls. How can they create faith 
in  national  planning? This is  another 
aspect  that,  must   be    looked   into.    The 
people must be made to feel that they 
are working for some tangible project, 
that they are    employed    for it, that 
work will bring prosperity,     that  the 
State is giving them all facilities    and 
they work  for the  State  so  that they 
build up the neeessary capital to have 
further assets for the country. I     am 
seeking through this Resolution is that, 
in formulating    planning,     let us not 
think of only the statistical figures. Let 
us think of how we can inculcate this    , 
new consciousness, this new awareness    " 
of  planning    and     ensure    the    involve- 
ment of the beneficiaries. And the State 
officials should be geared up to imple- 
ment   the   schemes   with  a   missionary 
zeal. Yesterday I was hearing a radin 
talk    about    the housing    problem.    An 
eminent     Professor  was     saying that 
every year the population growth was 
so much in India that it would require « 
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housing to the extent of the whole oi 
Australia. So if we have to think of the 
slum dwellers, if we have to think oi 
the agricultural labourers, we have to 
ihink big and make projections ior 
2000 AD. 

India has achieved many things 
through planning. We have now been 
recognised as one of the most indust- 
rialised developing countries in the 
third world countries. And we have 
succeded in having planning through 
democracy. I hope that if we give this 
new social awareness, new direction in 
planning, economic independence can 
be achieved and the people will have 
great faith in planning. It has created 
great wonders in the past and it wiH 
create wonders and we will march 
ahead  towards  economic  prosperity. 

With these words, I humbly submit 
that the Resolution may be considered 
by the House and hon. Members may 
express their opinions on the Resolu- 
tion   Thank you. 

The question was proposed. 

DR. MALCOLM S. ADISESHIAH: 
Madam Vice-Chairman, may I aplo- 
gise first that il did not realise that 
the debate on Mr. Bhatt's very import- 
ant resolution would be completed so 
quickly and that Mr. Sahu's resolu- 
tion would ccme up. I must very 
frankly confess that I have not done 
the usual home work that I do before 
I speak on a subject. I think that 
first all of us should be grateful to 
Mr. Sahu for bringing forward this re- 
solution—grateful to him for two pur- 
poses; First of all, it is the first oc- 
casion when the House, through this 
resolution, would be turning its 
thought towards the Seventh Plan 
which is very appropriate because the 
Planning Minister, the Planning Com- 
mission, the Union Government and 
the State Governments and specialists 
all over the country are now in the 
process of thinking and preparing for 
the Seventh Plan and we should be 
all grateful to Mr. Sahu for having 
brought Parliament, the Rajya Sabha, 

into this mainstream of    thought and 
reflection for the Seventh Plan.    Sec- 
ondly, we should    also be grateful to 
him for having picked four of the im- 
portant    areas    which    the    Seventh 
Plan would need to attend to, namely, 
gainful employment for all—I    would 
quantify this objective    for the    Sev- 
enth      Plan  as follows:       The Sixth 
Plan quantified the employment crea- 
tion as being equal to. as Mr.    Sahu 
said,  34    million    standard      person 
years.   If   I may explain   to   my friends 
what a standard person year means— 
this term means    a person being em- 
ployed for eight    hours a day for at 
least   two-thirds   of   the year.    This    is 
called a standard person year.    In the 
Sixth Plan we committed ourselves to 
the generation of 34    million    standard 
person years. I am    not sure exactly 
haw much    of this    commitment    of 
creating 34  million     standard person 
years we will be    able to attain—my 
rough and ready calculation is on the 
basis  cf  what  the  Planning  Commis- 
sion reports in the Mid-term Appraisal 
of what has been done in the first two 
years; projecting that, we may have a 
backlog of 4 million standard    person 
years that    we  will be  carrying over to 
the Seventh Plan   and in the Seventh 
Plan itself we may have to create an 
additional 40 million standard person 
years:    I would say for the     Seventk 
Plan your first     objective  is employ- 
ment—gainful    employment    for      all. 
This      is very      important      because 
very      few    people      are    really    un- 
employed in India.      One just cannot 
afford to be doing nothing;   nobody in 
India can afford to be unemployed be- 
cause he will then    starve and      die. 
He has to be doing     something, dig- 
ging or removing     the earth even i* 
be unproductively    in    order that h< 
may find some roots, some   substance 
something to sustain     himself.     Tha 
way    nobody    is really    unemployed 
Therefore.   I   translate clause (a) of Mi 
Sahu's resolution    as    meaning    'pre 
viding gainful    employment for ever} 
one.'    I would  quantify    that      as      4 
million standard    person years on th 
basis of my figures.    Another way < 
expressing that,     without  using    th 
technical term,   ' is  that  the      Six' 
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[Dr. Malcolm S. Adiseshiah] 
Plan says that we had 21 million peo- 
ple unemployed as backlog and 34 
million people would be entering the 
new labour force. 

THE  MINISTER     OF     PLANNING 
{SHRI   S.   B.   CHAVAN) :    12   million. 

DR. MALCOLM S. ADISESHIAH: 
The Minister corrects me. This will 
mean that 34 million people will be 
entering the labour force and we will 
be left with 12 million as backlog, 
if full-time employment is envisaged. 
This is what the planning document 
says. If part-time employment is to 
be provided, then we will be able to 
cover both these 34 million and most 
of tlie 12 million people. That is ano- 
ther way of expressing what Mr. 
Sahu has set forth. In the 7th Plan 
there will be about 40 millions enter- 
ing the labour force, if full-time em- 
ployment is to be provided and in the 
6th Plan there will be a carry-over ot 
12 million. This means that about 52 
million people will have to be given 
employment. This is the purpose of 
clause  (a) of Mr. Sahu:s    Resolution. 

In clause (b) he speaks of house 
sites for all. I take it that this would 
involve either housing oi' improve- 
ments in the case of slums. What is 
needed is not new const.uction. but 
improvement. Including both my cal- 
culation comes to 8 crores of houses. I 
am not dividing this into new con- 
struction which will tie probably 3 
smaller proportion than the percen- 
tage which has to be improved whe- 
ther in the rural areas or in the urban 
slums. 

SHRl SANKAR PRASAD MITRA 
(West Bengal) : What is the number 
of new houses? 

DR. MALCOLM S. ADISESHIAH: 
It depends on how you look at it. 
Coming from Tamil Nadu which is in 
forefront of slum building pso- 
gramme, my bias is for sium improve- 
ment programme rather than slum 
building programme.      1 think     new 

houses will be not more than 26 to 30 
per cent and for improvement the 
percentage will be 70 to 75. But Mr. 
Sahu does not spell it out. He §ays 
house sites for all agricultural la- 
bourers and artisans. If he means only 
house sites, that is a much smaller 
number. House sites can be solved 
in the Sixth Plan. We are on our 
way to solution. 3ut housing prob- 
lem is much more intractable. I would 
concentrate on housing than house 
sites. 

With regard to clause (c), his figure 
is also mine.    There is only a d 
ence of about  1,000.    Drinking water 
problem villages are over 14,000. This 
is the Planning Commission's    figure. 

Finally we come to free and com- 
pulsory education. The quantity is 
much worse here than what Mr. Sahu 
has stated in his statement. .He men- 
tions seme lakhs who are not yet in 
the primary schools. If we take the 
Constitutional amendment of 14 years, 
then it will go into crores. 
But where you really get into crores 
is here. According to the Ministry of 
Education, 80 per cent of those who 
are enrolled today up to Class VIII 
drop  out ..............  

SHRI    HAREKRUSHNA     MALLICK 
(Orissa):     85  per    cent    of    tlie pupils 
drop out. 

DR.  MALCOLM S.    ADISESHIAH: 
......... so much so that the     Seventh 

Plan has to provide for the left-outs, 
that is. whatever figures you have 
quoted, which run into seven crores 
pins the drop-outs, that is 75 per cent 
of those who have enrolled today from 
the 1st to the 8th Class, as well! as 
the push-outs, that is to say, those 
who ;ire pushed out, who are repeat- 
ing, who have failed in the examina- 
tion and so on—Madam Vice-Chair- 
man, I have not got the precise figur 
es with me, but the Minister has— 
and all these run into several crores 
and it is a very serious problem. 
Parallel to this is the other thing 
which you have referred to—and that 
is  also  in  the  20-point  Programme— 
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and that is, in the Sixth Plan we have      . 
stated that by 1990 at least, we have     j 
to eradicate  adult  illiteracy  in      the 
country where     we have    about ten 
crores  of  adult   illiterates  in  the  age 
group of 35—50.    May I say, Madarn, 
that the educational task is a      very 
difficult   one,   an   almost   unattainable 
task,  in spite of its    being a Consti- 
tutional obligation  in  a  way?   When 
you put (a), (b), and (c)    it becomes 
an obligation. But, when you put (d), 
we are really in trouble and I can say 
that there  will be    great    problems. 
serious problems, of resources, human 
and financial, in providing free       and 
compulsory education    that you    are 
talking of up to the age of 14. 

Now, I think the pre-condition for 
this is to look at the kind of Seventh 
Plan that we have to devise in order 
to attain these four purposes that Mr. 
Sahu has set forth in his Resolution. 
And here, Madam, I have only three 
broad ideas to throw up to the House 
at this stage. 

Tlie first idea for us is to define the 
Seventh Plan priority as -eradication 
of poverty.    I w so far as    to 
make that trie single    objectiva    and    all 
the others    would be only consequen- 
ces of the first because, especially for 
economists like me,    Madam,  growth 
rate, capital-output    ratio, investment 
rates—all those     things   , will follow 
front the objective of eradicating pov- 
erty.    Perhaps     most  people     would 
not be prepared to go so far because 
we have, in the     Sixth    Plan, itself, 
ten objectives and poverty eradication 
is one of the objectives. We could have 
one objective poverty eradication from 
which we derive    subsidiary objectiv- 
es and  my thought in this regard is 
that    if you do not want to go in for 
this single-minded approach    in      the 
Seventh Plan for     the eradication  of 
poverty, at   least you should me' 
a major objective. 

The second idea that I wish to pre- 
sent again in a sort of a raw form is 
that if you are going t0 go in for era- 
dication of poverty by 1990, either as 
a  single objective     or as    major ou- 

jective of the Seventh Plan, then the 
whole system of planning, the whole 
methodology of planning, should be 
changed, as Mr,      Sahu    has      s:, 

Now, I would like-to put Mr. Sahu's 
thought more    systematically than he 
put it.   I would    say, that    once the 
National Development   Council  agrees 
upon what is broadly    the   Approach 
Paper, what   are the  objectives,  what 
are the possible   resources to be raised 
and how we would    like io see these 
resources deployed in relation  to   the 
objec iives that have been decided 
then how these     resources  would 
mobilistd, once these broad areas 
established by the    National Deve 
ment Council, on the basis of t 
ning     Commission's     draft, j 
Madam Vice-Chairman, the  Planning 
Commission    should    hav^ a rest, 
Plazming     Commission' i  co   no 

more work.   Then it should be tn 
mitted to tbe blocks, not even to 
States but to blocks,   planning sh 
begin at the block level with the 
sources    which  are     available to 
blocks  with  the  resources which 
also provided by the State Govern: 
and the Union Government to it. Blocks 
have to make plans in relation to their 
needs,  their   potential     and their  re- 
sources.   From there this wiH then go 
to the States where the State Planning 
Commission, would put the Block De- 
velopment plans into the State Plans, 
adding State-wise    activities and. pro- 
grammes such as electricity, fo*- inst- 
ance, or irrigation. State public sectoi 
Wakings,  State   re and  s' 

these are example.   Thus the Stat* 
plans should  be    forme.:.    An 
should then be sent to the    Plannini 
1     and       then,       within    th* 
overall     priorities     and     framework 
which, have    been    suggested by th 
Planning Commission, and approved b 
the National Development Council 
Planning Commission would put thei 
together into a National Plan> add in 
national elements like the Union Put 
lie sector     investments  and     varioi 
other such elements to make the Nath 
nal Plan. 
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[D:-.  ' n S. Adiseshiah! 

Now,  1 believe. Madam Vice-Chair- 
man; this is   neeessary if we are going 
to attend to the objectives ol eradica- 
tion of poverty and employment gene- 
ration.   One of the reasong why pover- 
ty eradication has    escaped us in  the 
Sixth Five Year Plan or employment 
generation is falling fox    short of the 
target in the Sixth Five Year Plan is 
because we made these plans at Delhi 
Plan at the grass root level, decentra- 
lising  the  plan, plan from the bottom 
—these are the watch   words we have 
had.    In fact,  at one time we had in 
the   Planning   commission a    district 
planning Unit.   Now, if the block has 
really to make a plan we wiH have to 
provide the blocks    with    resources— 
resources for planning, human and fin- 
ancial resources. Now, take NREP    or 
IRDP   programmes.   Yesterday   I  had 
no time to give detailed figures on them. 
I will not go into great details.    But 
what is reported is> f°r instance, under 
the NREP, National Rural Employment 
Programme, in 1981-82 7 lakh tonnes of 
foodgrains and Rs. 40 crores were not 
utilised.    AU     this  were  allocated   by 
the Union Government and    matching 
grants  from  States.    This   is   reported 
by the Ministry of Rural Development 
with    Annual    Report.    Similarly,    in 
1982-63, 3.4 lakh tonnes of foodgrains 
and Rs.  300 crores were not utilised. 
So it goes.    1983-84 is still in process. 
Ori the one hand the States have these 
huge amounts of unused resources and 
they  are not     spending    these—food- 
grains and funds. 

On the other hand, they have report- 
ed  that they are reaching the annual 
300 million mandays target.    There is 
something wrong somewhere.   If what 
they say is  true,  then the budgeting is 
one of the sloppiest    budg^tin^ of this 
programme     because     they  have not 
needed these  resources.      1  think  the 
budgeting is right and what has hap- 
pened is that what they are reporting 
is   Questionable.   Such   evaluation   stu- 
dies as have been made, very carefuily 
made, by the Programme    Evaluation 
Organisation and made by    organisa- 

tions like mine, raise a question mark. 
W'hat I want to, say to Mr. Sahu    is 
that  we are pleading  for planning  60 
start, under the overall national priori- 
ties, at the block level.   At the request 
of  the  Planning    Commission, in my 
Institute we undertook a study of how 
certain of the     Central    Government 
Plan   Programmes     like  the  D.P.A.P.. 
are functioning.    We    were asked to 
institute a study of these programmes 
in Dharampuri  and Ramanathapuram, 
two  very  very    backward     districts.    Tlie 
money is voted in    Delhi here and it 
hag to go all the way to    Ramanatha- 
puram     and     Dharampuri.    The    de- 
tails are available.    You will find how 
much has been    lost on the way and 
what   actually    reaches    the    beneficiary 
i.5 a very small    fraction of what we 
have voted in Delhi. 

The main problem is that of the 
centralised overall national plan. 
From Delhi, 'you cannot make a plan 
applying everwhere, to a village in 
Karnataka, Tamil Nadu or U.P. There, 
fore, the proposal made by Mr. Sahu, 
which I support very strongly, is that 
we should revise our planning method 
to start planning at the block level to 
ensure that the resources, human and 
financial, are really optimum used' 
and there is no wastage and that it 
responds to the needs and the poten- 
tial at the local level. That is i» y sec- 
ond  suggesion. 

r 
, The third suggestion is what I said 
j yesterday and that was that I would 
[ very strongly advise that in the 
, Seventh Plan we should try to raise 
lour growth rate a little bit by aiming 
.at 7 to 8 per cent growth. 4.5 or 5 per 
j cent of VI Plan was a good recovery 
irate. But it is not development, 
There is no development and no" pro- 
"gress at that rates. We 'have recovered 
from the bad 1979-80 year from which 
we started. Can we plan a little more 
boldly for a growth rate of 7 to 8 per 
cent. VIIth Plan? I  know that many 
of my economist friends would be 
'i rather doubtful about mv proposition 
and some of them would be criti- 
cal  about it.  I think that as a corollary 
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to this, immediately they will ask,as 
to what is the investment resources that 
you expeet. I won't answer that 'ques- 
tion till I turn to the question of 
capital use or what the econo- 
mists call, I.C.O.R. (the capital output 
ratio). I think it is within our power 
in the Seventh Plan to cut by at least 
50 per cent the present very high capi- 
tal output ratio, what is in popular 
language called wastage of capital. 
If we can cut the capital output 
ratio, by 50 per cent,—I am talking of 
the average—and go back to what it 
was in the Second Plan or in the begin- 
ning of that Third Plan, then 1 believe 
that the investment magnitude for the 
Seventh Plan need not be 30 per cent 
above that of the Sixth Plan. Let us 
not once more think of cousling the 
public sector outlay. In the Sixth 
Plan, we doubled the Fifth Plan 
outlay and there is talk circulat- 
ing ef doubling in the Seventh Plan 
also. We just cannot do it. What we 
need to concentrate is real increase in 
the productivity of our capital resour- 
ces, productive use of our capital re- 
sources which would then enable us 
to keep the resource increase in invest- 
ment down to 30 per cent. 

Now, Madam Vice-Chairman, r. ay I 
say that jn addition to the four points 
that Mr. Sahu has made—they are very 
important means of eradicating pover- 
ty, ? to 8 percent growth rate would 
be a very important means of eradicat- 
ing povery and where the NREP and 
IRDP programmes can be operated 
effectively by being planned not at 
Delhi but by being planned and operat- 
ed at the block level—in addition to 
these, 1 would say to Mr. Sahu—I am 
afraid we would not come back to this 
Resolution—that he should have paid 
some attention to the land reform pro- 
gramme in this Resolution because the 
Mid-Term Plan Appraisal says very 
clearly that the root cause of poverty 
is assetlessness and that 30 per cent of 
the bottom rural society own less than 
two per cent: it js of the rural people, 
and . . . 

SHRI HAREKRUSHNA    MALLICK: 
They are the cause of this.    . . . 

DR.   MALCOLM  S.     ADISESHIAH: 
Mr. Mallick, all    of us are    the  cause 
and especially we the \yell-to,-do people 
are the cause. Madam Vice-Chairman, 
what the Planning    Commission Mid- 
Term. Document says, quoting from the 
Reserve Bank Survey,  is that  Io Per 

cent of rural  poor own  ^  's than 0.1 
per cent of the assets. 'Jy, , the Minis- 
ter of Run! Development is here. The 
land reform programme is his responsi- 
bility.   And.    he    has    reported  very 
honestly  in  his Annual  Reports  how 
the land reform programme is not go- 
ing well.      And    it is repeated    very 
clearly in the Mid-Term Plan Apprai- 
sal.    In fact, Mr. Minister, may I call 
your attention to a very small fact, 9 
very  interesting     fact?    In  the Fifth 
Plan Document you have £a'c? that you 
aim at distributing 5 per cent of the 
surplus  land  among  the     pcor.   You 
said 5 per    cent.    Now, I would ask 
you to translate this 5 per cent, which 
means 140 iakh acres.   This is what 5 
per cent    is.   It    looks a very small 
figure but it    means—140 lakb seres, 
And what we have actually done today 
is to declare 43.31 lakh acres as sur- 
plus.    We have taken over 29.45 lakl 
acres from the surplus,  and we hav" 
Distributed 20.05 lakh acres.   Then th' 
Minister of RufalDevelopment reports 
as I reported yesterday, how pocriy w 
utilised  Rs.  30  crores that have       bee) 
set aside for making this land  settle 
ment programme for the newly settle 
through the five    years.    In the ttarf 
years, we have used only Rs. 2.5 crore 
So,   Madam  Vice-Chairman,      wou 
plead with Mr.    Sahu    that    where; 
NREP, the  first clause, is  a relief 
poverty, the cure to poverty is to cu 
the   assetlessne;;? peop 
That is the land reform programme. 

Thank you, Madarn. 
SHRI NIRMAL CHATTERJEE (W< 

Bengal): Madam, I have one request 
make that one aay Dr. Malcolm A 
seshiah  shoula     inform  us ss    to    w] 
he considers to be feasible and nee 
sary and what is actually not ieasi 
and  is not    possible in  this coun* 
One day    he should    enlighten    tis 
that. 


